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views that Unesco should 'strive for
greater concentration in programmes,
less politicisation in its activities and
more efficient management of its acti-
vities and economies in expenditure.
The demands for such reforms in
Unesco were also made following the
notice of withdrawal given by USA in
December, 1983. The Director-General
of Unesco, in response to these de-
mands, had set up working groups to
consider measures for improving the
functioning of the Organisation. A
Temporary Committee had also been
set up by the Executive Board of
Unesco for improving the functioning
of the Organisation. The recommenda-
tions of the Committee and the work-
ing groups were accepted by Director-
General and the Executive Board and
appropriate action was initiated on
these recommendations -wherever fea-
sible. While several measures for im-
provement were incorporated in the
Draft Programme and Budget for 1986-
87, other recommendations requiring
further approval were considered at
the Twenty-third session of the Gene-
ral Conference of Unesco. The Gene-
ral Conference endorsed the reforms
and also adopted the Programme and
Budget for 1986-87.

v ¢ Family Welfare Programme in
Karnataka,

. 1828. SHRI SURESH PACHOURI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether the progress of family
welfare programme is poor in the ur-
ban areas of Karnataka and very suc-
cessful in rural areas;

(b) whether over all performance of
the State of Karnataka in the field is
better than other States;

(c) whether Karnataka achieved 45
per cent progress within six months
this year as against 60 per cent pro-
gress for the whole year for the last
year;

(d) what is the position of other
States regarding family welfare pro-
gramme;
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(e) what are the directive heing
issued to other States; and

(f) whether any information has
been obtained from the State Govern-
ments?,

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WEL~
FARE (SHRI KRISHNA KUMAR);: A
The progresg of family welfare pro-
gramme in Karnataka in Rural areas
ig better than that in Urban Areas.

(b) to (d) The State-wise and me-
thod-wise target and achievements
during the last year viz. 1984-85 and
the State-wise, methodwise propor-
tionate target and achievements for
1985-86 (April to September) are given
in statements I and II [See Appendix
CXXXVI, Annexure Nos. 31 and 32].

(e) and (f) Information contained
in the statements is based on the
monthly reports being obtained from
various States. Programme perform-
ance varies from State to State. How-
ever, all the States have been urged
upon to improve their performance
which is regularly monitored, apprais-
ed and appropriate feed back sent to
them.

*
Vapi-Karambeli rail bridge

1829. DR. BAPU KALDATE: Will
the Minister of TRANSPORT be pleas-
ed to, state:

(a) whether it is a fact that due to
leakage and overflow of Damanganga
Dam in Gujarat, the Vapi-Karambeli
railway bridge was washed away;

(b) if o, what are the details there--
of; and

(c) what steps have been taken to-
restore the bridge for rail traffic?

THE MINISTER OF STATE IN THE.
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAQ SCINDIA): (a) The
Railway bridge over the Damanganga
river between Vapi and Karambeli sta-
tions was washed away on 31.7.1976
due to very heavy rains and unprece-
dented floods and not due to leakage or
overflow of the Damanganga Dam,



